BEFORE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI.
0.A.N0.140 OF 2023 (S2)

Sri H.J.Prasanna Kumar

...Applicant
-\V/s-
Department of Urban Development
...Respondents
INDEX
S.NO. DESCRIPTION PAGE
NO.
1. MEMO FILED ON BEHALF OF RESPONDENT 1
2. STATUS REPORT FILED BY THE RESPONDENT — 4
KARNATAKA STATE POLLUTION CONTROL BOARD
3. ANALYSIS REPORT OF THE WATERSAMPLES FROM THE 12
BOREWELL ENCLOSED ASANNEXURE - |
4, THE COPY OF TRIPSHEET IS ENCLOSED AS ANNEXURE - II 13
5. THE COPY OF WORK ORDER GIVEN BY TMC IS ENCLOSED 14
AS ANNEXURE- Il
6. THE COPY OF WORK ORDER GIVEN BY MINOR 18

IRRIGATION & GROUND WATER DEVELOPMENT DIVISION
IS ENCLOSED AS ANNEXURE - IV

Dated at Chennai on this the 21 day of August, 2024

M.R.GOKUL KRISHNAN

COUNSEL FOR THE 4" RESPONDENT
(KSPCB)







BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
SOUTHERN ZONE AT CHENNAI

O.A. NO.140 OF 2023 (SZ)
IN THE MATTER OF:

Sri H.J.Prasanna Kumar
...Applicant
_Vs_

Department of Urban Development

...Respondents

MEMO FILED ON BEHALF OF THE 4™ RESPONDENT

It is most respectfully showeth;

1. It is submitted that this Hon’ble Tribunal in its order dated 11.07.2024
had directed the 4th Respondent Karnataka State Pollution Control Board
(KSPCB) file a report as to what is the mode in which they are operating,
in the absence of the STP, to treat the sewage collected every day.

2. It is submitted that in compliance to the directions of this Hon’ble
Tribunal, the subject area was inspected by the Board on 13.8.2024 and

the inspection report is annexed to this memo.

3. It is humbly submitted that the analysis report indicates Total coliform is
on higher side, indicates intrusion of sewage into the lake. As per
analysis report of Hennagara lake from Aug- 23 to June 24 indicates that
water of Hennagara Lake is falling mainly under Class D (Propagation of
Wildlife & Fisheries) and two times under Class E (Irrigation, Industrial
Cooling, Controlled Water Disposal). The Complied report of Hennagara
Lake from Aug- 23 to May 24 is annexed to this memo. (ANNEXURE-I)



4. It is humbly submitted that sewage in 20 out of 23 wards in Jingal Town
Municipal Council is treated through private STPs and some in septic
tanks and Soak pits. The remaining 3 ward’s sewage is collected in
existing collection tank located at SY.no 147 situated near the low-lying
and marshy area of Hennagara Lake. This sewage is periodically
transported via 5000 ltrs sucking cum jetting vehicle of to 3.3 MLD STP
located in the Anekal TMC limits. According to the trip sheet submitted
by Jigani TMC, a total of SOKL sewage effluent has been sent and treated
at the STP belong to Anekal TMC from 15.04.2024 to 20.06.2024 and the
trip sheet is annexed to this memo. (ANNEXURE II).

5. It is humbly submitted that due to rainy reason, the existing collection
tank at Sy.no.147 was filled up with water and there is no mode for the
movement of vehicle to collect the sewage. Consequently the sewage flow
is directed to private STPs located at layouts- M/s. Madhumithra phase-I
and Phase II at Jigani Village, Anekal Taluk. Due to non availability of
Sewage, the said STPs were not under operation and therefore the Jigani
TMC has diverted sewage flow to these STPs. The TMC has given work
order dated 24.06.2024 to the company by name M/s. BACK Treat
Environmental Solution LLP for operation and maintenance of STP. At
the time of inspection, the said Private STP was under stabilization. Copy

of work order annexed to this memo. (ANNEXURE III).

6. It is humbly submitted that Hennagara village Panchayath has
constructed STP with the capacity of 0.5MLD in Hennagara Village to
treat the sewage generated from the Hennagara Villages. However, due to
ongoing legal cases (bearing no. O.S 238/2023 & 240/ 2023), the court
has ordered a temporary injection. But during inspection it was observed
that the civil structures & electro mechanical work of STP was completed.
Additionally Engineering Department of Zilla Panchayath Raj has also

constructed one more 0.5 MLD capacity STP to treat the sewage



generated from Yarandahalli, Kachanayakanahali & Hosahalli villages.

However, the same is yet to be handed over to Gram Panchayath.

. It is humbly submitted that the sewage from Rajapura & Hinnakki
villages is treated in STP provided by Karnataka Housing Board.
Additionally authorities have invited tender for the management of

domestic sewage disposal and UGD management.

. It is humbly submitted that regarding Haragadde Gram Panchayath the
sewage from the houses is disposed through Septic Tank and soak pits
and there is no STP in the Panchayath limits. UGD system has only been
installed in Haragadde village. It has been noted that a CA site has been
identified in the Vinus County layout located in Haragadde village but

they have not taken any initiation work for construction of STP.

. It is humbly submitted that Minor Irrigation Department have taken the
lake improvement work by providing fencing, de- weeding, cutting &
disposing of weeds from marshy areas, De- silting of tank bed/ feeder
channel/ canal etc and the copy of work order is annexed to this

memo(ANNEXURE- 1V)

It is humbly submitted that during the inspection, the Hennagara
Lake was overflowing through the waste weir nearby Hennagara village
due to heavy rains. Additionally the removal of weeds was under progress

and JCB’s were noted and heap of water hyacinth removed near lake bed.

It is therefore humbly prayed that this Hon’ble Court may be pleased to

accept the report and pass such order or orders as this Hon’ble Tribunal

may deem fit and proper in the interest of justice.

Dated at Chennai on this the 21th day of August 2024

Counsel for 4th Respondent
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To,

The Member Secretary,
KSPCB. Parisara Bhavan
Church Street
Bengaluru-01.

//Kind Attention: SEQ-:Lake & Infra //

Sub: Submission of latest status on Hennagara Lake in respect of OA No. 140/2023.
Ref: 1. Hon’ble NGT OA No. 140/2023.

2. Inspection of the Lake 13.08.2024.

Kk

With reference to the above said subject, please find herewith enclosed the Inspection
Report of Hennagara lake in respect of OA No. 140/2023 along with supported documents. This

is for your kind information and further needful.

Yours ﬁaithfully,

Zonal Senior Environmental Officer,
ENCL: As above. Bng (South).
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NO: PCB/RO-ANEKAL/IR/2024-25/c>) G 7 DATE: 50 6 20t

INSPECTION REPORT OF Sri, S.MADHUSUDIIAN, SENIOR ENVIRONMENTAL OFFICER,
KARNATAKA STATE POLLUTION CONTROL BOARD, BENGALURU SOUTH

Officers Accompanied | 1.Sri.D.P Mahendra-Environmental officer, RO-Anekal |
2.Smt. Vani A, -DEO,RO-Anckal

Representative from 1. Sri. Rajesh-Chief Of ficer-Jigani TMC

local body 2. Smt. Rajashree- Environmental Engineer, Jigani TMC
3. Srni. Virupaksha- Health Inspector, Jigani TMC
4. Sri.Tejonath- Secretary, Hennagara Gram Panchayth
5. Sri.Venkataramanappa- Secreaty, Haragadde Gram

| Panchayth

Name of the Lake Hennagara Lake, Jigani Hobli , Anekal Taluk.

inspected and location

Date 13.08.2024

3¢ ofe ke s sfe e ofe ok sfe e sk sk

The :Hennagara Lake is located at Sy.No.281 & 38 of Jigani Hobli of Anekal Taluk,
Bangalore Urban District. The GPS reading is Latitude: 12.783471 N and Longitude:
77.664409E. The Lake has been spread over in a total area of 56.25Hectares. It is
surrounded by;

Towards North: Vacant Land followed by Apartments and part of Jigani Industrial area.
Towards South: Vacant Land and residential area.

Towards East: Vacant Land, residential area & agricultural land (Hennagara Village).
Towards West: Madapatna village and part of J igani Industrial area.

The following are Major Naala /drain/ lake outlet joining Hennagara lake:
1. Natural Naala from Eastern side (Hennagara Village)

2. Naala from North side from Jigani Village and part of Jigani Industrial area .

3. Naala from south direction , passing through vaddarapaly village, Jigani Industrial Area
and Madapatna village finally joining Hennagara Lake.

4. The over flow from nearby Masthenahalli lake joins Hennagara lake.

I\
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The Other Salient Features are:

1.

)

W

The nearby villages as mentioned above does not have full fledge UGD system and
have not provided STP to treat the domestic sewage generated from the residential

areas. .
The part of Jigani -Bommasandra is adjacent to Naalas as mentioned above.

As per the analysis report, lake sample is being monitored and is falls under Class-D
of CPCRB classification (Class-D - Propagation of wild life & fisheries). In the
analysis reports, the parameters viz., Total coliform is on higher side. The presence
of total coliform in the lake water indicates intrusion of sewage into the lake. As per

the analysis reports for the period from Aug-23 to June-24, the water of Hennagara
lake 1s falling mainly under Class D (propagation of Wild life , Fisheries) and two
times under Class E ( Irrigation, Industrial Cooling, Controlled Waste Dispsoal) . The
Heavy metal analysis report reveals that, all the heavymetals are within BDL except
Manganese, The compiled analysis report of Hennagara lake for the period from Aug-

2023 to May-2024 is enclosed as Annexure-I for kind reference.

Measures taken by local bodies to prevent the intrusion of sewage into the lake is
as given below:

A. Jigani Town Municipal Council:

1.

The Jigani TMC is having total of consisting of 23 wards. Out of 23, the sewage
from 20 wards is treated in Private STPs and some in Septic Tank and Soak pits.
The sewage from remaining 3 wards was collected in existing collection tank located
at Sy no. 147 near the low lying and marshy area of Hennagara Lake. The sewage
collected in the collection tank was periodically sent through the sucking cum jetting
vehicle of 5000 ltrs capacity available in Jigani TMC, to the nearby STP Plant of
capacity 3.3 MLD located in Anekal TMC limits. In this regard, Jigani TMC has
executed MOU with Anekal TMC. As per the Trip sheet submitted by Jigani TMC,
total sewage effluent of 50 KL during the period from 15-04-2024 to 20-06-2024
had been sent and treated in STP belonging to Anekal TMC. Copy of trip sheet is

enclosed as Annexure- II for your kind reference.

. Now Jigani TMC has informed that, due to rainy season, the existing collection tank

located at Sy no. 147 was filled up with water and there is no mode for the movement

of vehicle to" collect the sewage. Hence, they have diverted the sewage flow of

oo
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quantity 67.2 KLD to private STPs of capacity 120KLD & 250KLD located at
layouts —~M/s.Madhumithra phase-I and Phase-II,

located at Sy no. 300/1, 300/2,
30171, 30172, 301/3,302/1, 302/2, 303, 304/1, 2, 305, 329, 330 etc., Jigani Village ,

Jigani Hobli, Anckal Taluk. The Said layout is having 120KLD and 250 KLD STPs
and only few houses/sites were occupied. Due to non-availability of Sewage , the

STPs were not under operation. Hence, the Jigani TMC has diverted sewage flow to
these STPs.

3. The TMC has given work order dated: 24.06.2024 to Dr. Shrikanth, who owns
Company by name M/s.Back Treat Environmental Solution LLP, at KK Birla Goa
Campus, NH-178, Bypass Zuri nagar-403726 for operation and maintenance of STP.
copy of work order is enclosed as Annexure-III for your kind reference.

4. Attime 1nspect10n the said Private STP was under stabilization.

Photographs showmg anate STP at Madhum1thra layout is under stabnllzatlon

B. Hennagara Grama panchayth:
1. As per the information provided by representative from Gram Panchayath, there are 9
wey ., villages falls under Hennagara GamaPanchayth viz,

O kel g

Rajapura, Masthenahalli,

ot Q0
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None

Hinnakki, Hennagara, Hennagara Amanikere, Hosahalli, Kachanayakanahalli,

Ramakrishnapura & Yarandahalli.

ater is 70 number of Bore wells out of which 53 working. The total

2. The source of W
600K L/day (by

population of said panchayth is 26000. The total water requirement is 2
considering 100L/person/day) and sewage generation is 2080K[./day .
Panchayath has constructed Sewage Treatment Plant of capacit

63 & 64 of Hennagara Village to treat the

3. Hennagara Gram y 0.5

MLD at Government land bearing sy no.

sewage generated from Henngara, Masthenahalli, & Hennagara-Amanikere villages.
240/2023 at the court

ction. At time
k of STP

4. 1t is learnt that, there is ongoing case bearing no. O.S 238/2023 &
of Hon’ble IMFC, Ancka Taluk, the court has ordered temporary injun

of inspection, it was noticed that, the civil structure & electro-mechanical wor

was completed. The photograph of 0.5MLD STP are shown below:

eI
& DRl Fomian oy

';:uqun
Tre 303224 615
Szt STP bevapys -

0.5KLD STP at sy no.63 7 64 of Hennagara Vilage

5. It is submitted that, the Engineering Department of Zilla Panchayath Raj has
constructed one more 0.SMLD capacity Sewage Treatment Plant near R.K Town ship
under the Central Government programme —Rurban Mission to treat the sewage
generated from Yarandahalli, Kachanayakanahali, & Hosahalli villages. However, the

same is yet to be handed over to Gram Panchayth. The photographs of 0.5 MLD STP

submitted is shown below: Mﬂ L_

Sanior Environmentd OfMcer
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Photo showing one more 0.5 MLD STP near R.K Township

6. The sewage from Rajapura, & Hinnakki Villages is treated in STP provided by

Karnataka Housing Board.
7. The authorities have submitted they have called tender for the management of domestic

sewage disposal and UGD management.

C. Haragadde Grama Panchayth:

1. As information provided by Haragadde Panchayath authorities, there are about 10
villages falls under Haragadde GamaPanchayth viz., Haragadde, Madapatna,
Seethnayakanahalli, Lingapura, Nayanahalli, Vaddaraplya, Dyavasandra,
Nosenur, N-Gollhalli & Kumbaranahalli.

2. The source of water is 22 number of Bore wells and total population of said
panchayth is 25000. The total water requirement is 2500KL/day and sewage
generation is 2000KL/day .

3. The Sewage from the houses is disposed through Septic tank and soak pits. There

i 1s noSewa;,tc tfﬁztfment Plants provided in the Panchayth limits. I’ (
Voaspiagpiak y . nentd pmeen
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4. They have provided UGD system 1o Haragadde village only.
5. 1tislearnt that, they have identified CA site in the Vinus County layout located in
Haragadde village for Construction of STP, but they have not taken any initiation ﬁ

work for construction of STP.

D. Action initiated by Minor _Irrigation Department: Minor Irrigation Department is the

custodian of Hennagara lake. They have informed that, they have taken the lake
improvement work by providing fencing, de-weeding, cutting & disposing of weeds
from marshiy areas, De-silting of tank bed/ feeder channel/canal etcs., In this regard, they
have given work order dated: 16.03.2024 to Sri. Dandu Adinarayana (EISON
CONSTRUCTION LLP), No. 9102, Prestige Wellilngton Park, Ganganna Circle ,
Jalahalli, Bengaluru -13 to complete the work within 12 months. The copy of work order

is enclosed as Annexure- IV

Other observations:

1. Due to heavy rains in the recent days, the Hennagara lake was over flowing through

waste weir nearby Hennagara village.

to

Removal of weeds viz., water hyacinth was under progress. Noticed, JCB’s and heap
of water hyacinth removed near lake bed.

3. The photographs were taken at the time of inspection is as indicated below:

aL/
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Photographs showing Hennagara lake and weeds grown in lake .

Recommendations: In view of all the above, the inspection report shall be forwarded to
Board Office and same shall be submitted before Hon’ble NGT on or before 22.08.2024

along with complete action taken report of KSPCB. M A L__’——

Senior Environmental Officer
Bengaluru South
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Hageue— T

_\ < Hennagara Lake (IA)
i Paramecter Analyses Unit Water Quality Criteria
No. A B C D E
T |oH @25° - Aug-23 | Sep-23 | Oct-23 | Nov-23 | Dec-23 | Jan-24 | Feb-24 | Mar-24 | Apr-24 | May-24 | Jun-24
: moa_w&(ma e = a.m.k.m 6.5-8.56.0-9.0 [ 6.58.5| 6.08.5| 7.4 75 73 6.5 75 75 82 75 76 73 6.7
3 |Dissolved O = - - 2250 964 948 1460 1647 1018 1729 1179 1729 2120 1526 950
: Rt e/l 6 3 4 4 - 4.2 6.1 3.1 2.1 5.3 6.7 4.5 6.7 4.7 33 52
4 |Biochemical Oxygen . : : : . . . . : : 2
Demand (3 davs @27° C) L 2 3 3 - J 8 4 21 15 6.8 4 10 4 9 20 23
- . MPN
hu Total Coliform %5\__8 50 | s00 | so00 | - . 5400 | s400 | 160000 | 54000 | 24000 | 4100 | 240 | 4100 | 1400 | 3500 | 16000
[ 6 Chemical Oxygen Demand me/L < i R - N 7 44 160 128 62 Iy 106 a2 85 152 16
|_7_lSodium AbsorptionRatio | - - - i i 26 2.9 2 26 4 2.3 2.8 2.8 28 3.7 4 25
| 8 |Frec Ammonia as N mg/L - - = 1.2 ) BDL | BDL | BDL | BDL | BDL | BDL | BDL 0.88 BDL | BDL | BDL
| 9 |BoronasB mg/L . . i i 2 | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL
{_10 |Total Phosphate as P mg/L - s i N i BDL | 006 48 012 | 08 | 031 | BDL 031 0.11 06 12
{ 11 {Fecal Coliform mg/L g - - - - s - - - - - N = 260 B -
| 12 |Nitrate Nitrogen as N mg/L - = = - - - - - - - - B - 7.1 = =
* 13 |Ammonia as N mg/L - = N s - - - - - - - N - 0.79 = .
[ 14 {Turbidity NTU - : . - : - N N - - B 5 ) 42 - -
| 15 |Total Hardnes as CaCO3 m/L N - N - - - - s - - - : X 576 = z
| 16 |Calcium as CaCO3 mg/L E . - - . : - - - - 2 5 . 296 - R
{17 |TRN mg/L - - - - - - - - - - - - i 1.03 - -
| 18 |Magnesium as CaCO3 mg/L - - - - - - B - N - - B i 280 z -
[ 19 {Chionde as Cl ~ mglL - N - - ) - - = - : - E R 332 - g
_‘Nc ~w09E5 as Na mg/L - - - - - - - - - - - = - 204 - -
[ 21 [Potassium as K mg/L - - - - - - - - - - - - - 26 - -
| 22 [Sulphate as SO4 mg/L - - - - - - - - - - - - E 34 2 -
23 |P-Alkalinity mg/L - - - - - - - - - = - < = BDL - -
24 |Total Alkalinnty s CaCo3 mg/L - - - - - - - - - - - N - 600 - -
25 |Total Dissolved Solids mg/L - - - - - - - - - - i, - - 1444 - -
26 |Total Suspended Solids me/L - - - - - - - - - - - - - 6 - -
27 |Total Fixed Solids mg/L - - - : i - E 2 - E - R ) 1364 : A
28 |Total Ammonia as N [ mg/L B - - : - = - - - - N - - 1.19 : -
29 |Flounde es ¥ | mg/L - - - - - - - - - - . - - 0.853 - -
30 |Copper as Cu | mg/L - - - - - - - - - - 4 - - BDL - -
31 |Zinc as Zn { mglL - - - - - - - - - - : - - BDL - £
32 |Nickel as Ni | meL B - - - : - - . - - . » 5 BDL - -
33 |Manganese as Mo | mgl : - - - - - B - - - 5 E E 0.032 - -
34 |Total Chromium as Cr | mg/l - - - - - - - - - = P = - BDL - &
35 |Cadmium as Cd me/L - - - - - - - - - - N = - BDL - &
36 |Iron as Fe mg/L - - - - - - - - - - R = - BDL - o
37 |Lead as Pb mg/l, e - - - - - - - - N - - - BDL - =
INFERENC Class D [ Class D [ ClassE | ClassE | Class D | ClassD | ClassD | ClassD | ClassD | ClassE | Class D
Desigated Best Use Class of
Drinking Water Source without Conventional treatement but A
Outdoor bathing (Organized) B
Drinking Water Source afler conventional treatment and Class of Water ~
Propogation of Wild Life, Fisheries D Environmental Officer
Irrigation, Industrial cooling Controlled Waste Disposal [ R.Q-Anekal
Not Mceting A,B,C.D & E Critcria Below-1
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JIGANI TOWN MUNICIPAL COUNCIL

T'eip Sheet

Transportation of Liquid EMuents to ST
Quany o | ; . Signaturc of the
e | Vo | e | Lt e st e | ot
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Translated copy of Annexure-IlI

Office of the Town Municipal Council, Jigani

Jigani Hobli, Anekal Taluk, Bangalore Urban District-560105

No. PO/AS/CR/06/2024-25 Date: 24.06.2024
-: Work Order :-

Sub: Regarding management of Sewage Treatment
Plant at Ward No.05S of Jigani Town Municipal
Council.

Ref: 1. Office quotation publication dated: 13.06.2024.

2. Your price list dated: 17.06.2024.

*kk*k

In connection to the above cited subject quotation has been
invited in Ref (1) above, for managing Sewage Treatment Plant at
Madhhumithra and Balaji Layout coming within the limits of

ward No.05 of Jigani Town Municipal Council.

As per reference (2) you have submitted your quotation, the
rate quoted by you is lower than the rate quoted by others,
hence your quotation has been accepted subject to following

conditions.

Conditions:-
1. To carry out maintenance work of one number of STP units

of 120 KLD capacity at Madhumitra Layout.

15



2. Collect waste water sample every month and submit monthly
analysis report to the office.
3. Surroundings should be maintained. Should ensure that the
work carried out is not disturbing the residents
4. Should be committed to making necessary arrangements for
the quotation you have submitted.
5. Complaints regarding the management of Sewage Treatment
Plant should be resolved immediately on the spot.
6. The bill amount will be paid according to the financial
condition of the municipality.
Sd/-
Chief Officer,
Town Municipal Council, Jigani.
g(;i,.Dr.Srikanth Muthnuri, Ph.D,
Back Treat Environmental Solution LLP,

K.K.Birla Goa Campus, N.H-178 Bypass
Juri Nagar-403726.

16



TERMS AND CONDITIONS

1. PRICE BASIS

The unit rate mentioned below is the net including all prevailing taxes. T!le prices ;re
fixed and firm for the entire process period and nothing more will be paid other than

what is mentioned in the work order. )
Per month cost for maintenance of Madhumithra Layout STP INos -120 KLD Capacity

SI.No Description Amount in Rs
01 Analytical report (monthly once) 5,000/-
02 Hypochlorite 5,000/-
03 Bac Treat Charges 30,000/-
GST @18% 7,200/-
Total Amount in Rs 47,200/-

Invoice To: Chief Officer, Town Municipal Council, Jigani, Anekal Taluk, Bangalore.

2. SCOPE OF WORK

The scope of work includes operation and maintenance of Sewage Treatment Plant, and
other related associated/allied appurtenant works of STP Salient features of works are:

a) To operate and maintain the sewage treatment plant, all instruments and mechanical,
electrical equipments in accordance with the aim and purpose of treatment. The plant
& equipments covered under the above contract will be totally attended to, by the
contactor including any “Troubleshooting” to ensure smooth and trouble free
operation.

b) The contactor will monitor the performance of the sewage treatment plant; conduct
the analysis of the inlet sewage and effluent quality after treatment. Contractor shall
initiate and take adequate actions to ensure smooth and satisfactory performance /
running of the plants on a 24 hours / round the clock basis.

c) The contactor shall prepare and implement an effective plant maintenance programme
in consultation with ULB.

d) The contactor will be responsible for keeping up-to-date record of documents
including history card for equipments and maintaining every day log book relating to
various analysis performed. The bidder shall maintain and update logbook, in which
details of operational parameters are recorded in every shift and at regular interval say
hourly or as decided mutually.

) The staff of contractor will always remain in contact with the Engineer in charge ULB
and follow their instructions.

f) Contractor will comply with all safety rules and regulations and all inte discioli
as followed by the Board. g r disciplinary

g) The Contractor during his O&M period will have to follow all the guideli
KSPCB/NGT for Operation & Maintenance of STP., g o0

You are requested to sign the duplicate copy of this Purchase Order as a token of acceptance

Yours faithfully

4

ef Officer
Town Municipal Council,
Jigani
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Translated copy of Annexure-1V

Office of the Executive Engineer,
Minor Irrigation & Ground
Water Development Division,
Jayanagar Shopping Complex,
Sth Floor, Jayanagar 4th Block,
Bangalore-560011

Fax & Ph: 080-26632884

Email ID: ccmibng@yahoo.com

Government of Karnataka
(Minor Irrigation and Groundwater Development department)

No. EEB/TS/AE.4/Hennagara/2023-24 /530 16 MAR 2024
WORK ORDER

To,

Shri DANDU ADINARAYANA (EISON CONSTRUCTIONS LLP)
No0.9102, Prestige Wellington Park,

Ganganagara Cirlce, Jalahalli,

Bengaluru-3.

Sir,

Sub: Works of Improvements to Hennagara
Amani kere in Anekal taluk, Bangalore
Urban District-reg.
Ref: 1) This office Tender Publication No.03/23-24,
dated: 26.02.24.
2) This office consent letter no.495, dated:
15.3.24.

*k*k

The works of Improvements to Hennagara Amani kere in
Anekal taluk Bangalore Urban District has been sanctioned

under Account Heading Nabard-29 at rates of Rs:5,99,69,649

per cent (+4.80). Accordingly, payment of security deposit as per
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ITT Clause 25.1 of Standard Tender Document K.W.4 to perform
at agreed rates. (The validity of the said security deposit shall be
valid for the Defect Liability Period of the said work i.e. one year
from the date of filing of the final bill) In the background of
making the contract, it is suggested to start the work
immediately as per the contract documents and complete the

work within 12 months (including rainy season)

1. Contract Agreement No.70/23-24
2. Work commencement date: 16/03/24

3. Date of work to be completed: 15/03/25

Yours faithfully,
Sd/-
Executive Engineer,
Minor Irrigation and Groundwater
Development Division, Bangalore.
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Office of the Executive Engine 3o
Minor Irrigation & Grounng
Water Development DiVisio,l,
Jayanagar Shopping Cg,ml’lex,
5th Floor, Jayanasgg(;-ﬂi 1 Block
SE Bangalore-
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QSOn,

Shri DANDU ADINARAYANA( EISON CONSTRUCTIONS LLP)

No. 9102 Prestige Wellington park,
Ganganna Circle, Jalahalli,
Bengaluru-13

ma%de.

Pursuant to your furnishing the requisite security deposit as stipulated in ITT Clause. 25.1 ar.ld
signing of the contract agreement for thé Improvements to Hennagara Amani kere in
Anekal taluk Bangalore urban District %omre® (Indent No:- MI/2023-
24/SM/WORK_INDENT1557) (8owo® Sseses X083:02/2023-24, ©OTIS0%:17-02-2024)for a
tender price of Rs.5,99,69,649/- (Inclusive of GST)You are here by instructed to proceed
with the execution of the said works in accordance with the contract documents.

3 TR »
N
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=
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Translated copy of Annexure-1V

Office of the Executive Engineer,
Minor Irrigation & Ground
Water Development Division,
Jayanagar Shopping Complex,
Sth Floor, Jayanagar 4th Block,
Bangalore-560011

Fax & Ph: 080-26632884

Email ID: ccmibng@yahoo.com

Government of Karnataka
(Minor Irrigation and Groundwater Development department)

No. EEB/TS/AE.4/Hennagara/2023-24/530 16 MAR 2024
WORK COMMENCEMENT INTIAMTION LETTER

To,

Shri DANDU ADINARAYANA (EISON CONSTRUCTIONS LLP)
No0.9102, Prestige Wellington Park,

Ganganagara Cirlce, Jalahalli,

Bengaluru-3.

Sir,

Pursuant to your furnishing the requisite security deposit
as stipulated in ITT Clause 25.1 and signing of the contract
agreement for the Improvements to Hennagara Amani kere in

Anekal taluk Bangalore urban District Zocbmed (Indent No:-

MI/2023- 24/SM/WORK_INDENT1557) (Tender Publication
No.02/2023-24, dated: 17.02.2024) for a tender price of
Rs.5,99,69,649/- (Inclusive of GST)You are here by instructed to
proceed with the execution of the said works in accordance with
the contract documents.

Yours faithfully,
Sd/-
Executive Engineer,
Minor Irrigation and Groundwater
Development Division, Bangalore.
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INDIA NON JUDICIAL

Government of Karnataka

e-Stamp

Certificate No.
Certificate Issued Date
Account Reference
Unique Doc. Reference

IN-KA54952622919270W

12-Mar-2024 03:05 PM

NONACC/ kakscsa08/ MALLESHWARAM2/ KA-GN
SUBIN-KAKAKSCSA0871340224153638W

Purchased by EISON CONSTRUCTIONS LLP

Description of Document Article 5(c)(ii) Agreement or its records or MOA - In any other case

Property Description : TENDER AGREEMENT

Consideration Price (Rs.) :  6,00,00,000

(Six Crore only)

First Party EISON CONSTRUCTIONS LLP

Second Party EXECUTIVE ENGINEER MI DIVISION BANGALORE
Stamp Duty Paid By :  EISON CONSTRUCTIONS LLP
Stamp Duty Amount(Rs.) : 6('Soi(>)(OThousand iy}
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.- - Fourty Nine Only)

Please write or type below this line

Q0% ZRANVENT OF FAPSATAKA GOVERNMENT OF . \f"ﬂ‘."l DAL

ENT OF KATNATAXA GIVERN

NATARA
MENT GF KARNAYARA GOVERNMENT OF KARNA (AXA GOVERRMENT COF AR

Acreement  70[>3-2u B®* 16[03]2
This agreement, made the day of

2024, between Executive Engi ivisi th

l . gineer, MLI.D

Floor, 4 BIoFk J.ayanagar Spoppmg Complex, Bangalore-11 on behalf.of the (;Z:/s::r::)’rsof

Kamata;l‘ga acting in the exercise of the Executive Power of State of Karnataka (hercinafte

(cJa(l)llc\ﬁS Tgﬁclg_xlngr{logelz’) of the one part and Shri DANDU ADINARAYANA( EISOI‘:]‘
LP ) No. 9102 Prestige Wellin :

Jalahalli,Bengaluru-13 (hereinafter called ; glon park,Ganganna_Circle,

“the Contractor”) of the o
the Employer is desirous that the Contractor execute ) er Bt Wheress

. : the work
Hennagara Amani kere in Anekal taluk Bangalore urba e

n District sosvmdod a)
Employer has accepted the tender b g and the

the contr: “executi b
such Works and the remedying ofyan ractor for the cxecution and completion of

. . y defects therein at a contract pri '
5,99,69,649/- (Five Crores Ninety Nine Lakhs Sixty Nine Thousand Sil:z ;?Iz:;rz{(;l[;ixe;

Statutory Alert:

1. The authenlicity of this Stamp certifi i . :
Mo discrepnncyy o the deto p icate shauld be verified al \www.shcidestamp

COM ISt
is on this Certificals and as available on the websie / @I &
2 The onus of checking the legitimacy is on the usars of the certihcats. 2

ders
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ows: ) ”
e meanings as are respect
hall have the sam e ;}n \

i rred to, and they
assigned to them in the Conditions of Co hereinafter refe i

to form and be read and construed as part of this A .
mployer to the Contractor as %

s to be made by the E
" the Lontras y covenants with the Employer to exccu.te and 4
herein in conformity in all aspects with the \.

NT WITNESS as foll

rds and expression S
ntract

NOW THIS AGREEME
1. In this Agreement, WO

greemcnt.

2. In consideration 0
hereinafter mentioned, the Contractor hereb

complete the Works and remedy any defects t

provisions of the Contract.
tor in consideration of the execution and

ants to pay the Contrac ;
3 defects wherein the Contract Price or such

3. The Employer hereby coven
f the Contract at the times and in the

completion of the Works and the remedying the
other sum as may become payable under the provisions o

manner prescribed by the Contract.
4. The following documents shall be deemed to form and be read and construed as part of this

Agreement, viz:
i) Letter of Acceptancc;

ii) Notice to proceed with the works;

iii) Contractor’s Tender;

iv) Contract Data;

v) Conditions of contract (including Special Conditions of Contract);

vi) Specifications; -

vii) Drawings;

viii) Bill of Quantities; and

ix) Any other document listed in the Contract Data as forming part of the contract

In witness whereof the parties there to have caused this Agreement to be executed the day and

year first before written.

The agreement also includes all conditions of contract in the above standard tender

document KW 4 :
Estimated Cost: : Rupees 575,00,000/-

Head Of Account Nabard-29

Amount put to tender ;. Rs.5,72,22,947.12/-

Agreement Amount : Rs.5,99,69,649(Including GST)
Tender Premium (1)4.80%

Work execution period 12 months(including monsoon period)

The Common Seal of ....couvviiiiieiiiiiiieiiiiiieiieirirereeeereeeianenensne

was hereunto affixed in the presence of:
Signed, Sealed and Delivered by the said
in the presence of Witness:1)

2)
Binding Signature of Contractor : /
Binding Signature of Employer:
Executive Engineer,
Minor Irrigation Division
@—ngaluru L
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SCHEDULE-B
k Bangalore Urban District

Name of Work:Improvements to Hennagara Amanikere in Ane
kal Talu
Tender zE:cmn_szmomu-nﬁm?__2<OWXI_zcmz,_.._ §57
Estimated Cost:Rs.575.00Lakhs
Amount Put to tender:Rs. $72.22Lakhs

Agreement Amount:Rs. 599.69Lakhs
Sanction Number:CER No. 58/23-24, Dated:-06-02-2024
Name of Contractor: DANDU ADINARAYANA( EISON CONSTRUCTIONS LLP),

Unit Quantities | In Figures

Total Amount
in Rs.

Class | Contractor

Approved Rate in Rs.
| In Words

SNo. Description of ltems
Earth work excavation for Foundation by mechanical means for
all works & depth upto 3 m, as per drawing and technical
specifications, including setting out, shoring, strutting,
barricading, caution lights, including dressing of excavated
surfaces, disposing off or levelling the excavated earth or i d

sorting & stacking the selected earth for reuse in a radius of 50 | Cum | 4873.36 126.14 | R :cm:%hmm Mhm%ﬁwwﬂ_w_x and | 514712.37
m and lift upto 1.5 m including cost of labour, tools, usage of
machinery & other appurtenaces required to complete the work
In all kinds of soils Depth upto 3 m complete. with all lead and
lifts and as per the directions of Engineer incharge of the work.

1

Filling available excavated earth (excluding rock) in ﬁﬁm:.n:mm.
plinth, sides of foundations and other similar works etc. _.: layers

not exceeding 20cm in depth, consolidating each amUOm;mQ. Cum 606.0000 328.95 m_wmmwhwumz_u%m:%_.mu M_.__uw _._.u“anqv_“.w_\ 199341 42
layer by ramming and watering, complete with all lead and lifts g y

and as per the directions of Engineer incharge of the work.

2
Supplying, fitting and placing TMT FE 550 / 550D Steel

Reinforcement including cost of all materials, BmoE:mQ. labour,
cleaning, straightening, cutting, Um:.q_:m. .3003:@. e
laping/welding joints, tying with binding wire / soft m::mm_m s m% t
wire and other ancilary operations ooq.:n_.mnm as per a_,m__&smm an
technical specification. Steel Fabrication For Dam & >a‘_m ions
Works complete. with all lead and lifts and as per the directi
of Enqineer incharoe of the work. _

Providing and fixing Structural Steel SM% :<meﬂ_\owm=w:aom.a -

i i jons, trusses and framed WOIK, |
cuting, noieti g § ming coat of Rs. Hundred and Thity Nine and | 4 cooqc0c o1
113937.1000 139.74 Fourteen Paise Only AN

. .. .. .. _S:mmn:.
ocz_:m_:o.m::@.mxsmsnom_:o:mzumnm .
.muu6<mam~mm_uzsmﬂm__oosu_mﬁm mzo_ca_qw owmmn MM _mzma_‘_m_m_ xm
labour, usage charges of machinery complete as pel
Specifications and as per directions of the Engineer-in- w W \
Executive Engineer

_ pom,mam.ooau_ma. <<=:m=_mmam:n_Emm:ammnmlsm%ao:oam
p-Snaineer incharqe of th rk. o
e Minor lrigation and Ground Waters Division

Rs. One Lakh Nine Thousand

17.4125 109865.57 | Eight Hundred and Sixty Five and
Fifty Seven Paise Only

1913034.25

w
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Providing and fixing G.. chain link fabric fencing of required
width in mesh size 50x50 mm including strengthening with 2 mm
dia wire or nuts, bolts and washers as required complete as per
the direction of Engineer-in-charge. (Made of G.l. wire of dia 4
mm) complete. with all lead and lifts and as per the directions of

Engineer incharge of the work.

(54

11358.0000

993.02

Rs. Hundred and Twenty Six and 1
Fourteen Paise Only

1278742.97

Providing Flush/ Ruled pointing: Pointing on stone work with
cement mortar 1:3 (1 cement : 3 fine sand) after raking joints to
depth nicely lining, including cost of materials, labour, curing as
per specifications and as per directions of Engineer-in-charge.
complete. with all lead and lifts and as per the directions of
Engineer incharge of the work.

(o]

40.0000

315.34

Rs. Hundred and Twenty Six and
Fourteen Paise Only

12613.73

Clearing and grubbing road land including uprooting rank
vegetation, grass, bushes, shrubs, saplings and trees girth up to
300 mm, removal of stumps of trees cut earlier and disposal of
unserviceable materials and stacking of serviceable material to
be used or auctioned, including removal and disposal of top
organic soil not exceeding 150 mm in thickness. (ii) By
Mechanical Means using Dozer, a. In area of light jungle
complete with all lead and lifts and as per the directions of

100 Sqm

865.8500

486.00

Rs. Hundred and Twenty Six and
Fourteen Paise Only

420802.68

7lEngineer incharge of the work
Cutting of Trees, excluding removal of stumps and roots of

trees. (i) Girth from 300 mm to 600 mm complete. with all lead
and lifts and as per the directions of Engineer incharge of the

394.0000

735.80

Rs. Hundred and Twenty Six and
Fourteen Paise Only

289905.52

8lwork.
‘w Dismantling of Structures - Dismantling of existing structures

like culverts, bridges, retaining walls and other structure
comprising of masonry, cement concrete, wood work, steel
work, including T&P and scaffolding wherever necessary,
sorting the dismantled material, disposal of unserviceable
material and stacking the serviceable material with all lifts and
lead By Mechanical Means. A. Cement Concrete Grade M-15 &
M-20 complete. with all lead and lifts and as per the directions of

Engineer incharge of the work.

3.6000

889.14

Rs. Hundred and Twenty Six and
Fourteen Paise Only

3200.92

Compacting original ground - Compacting original ground
supporting embankment - Loosening, leveling and Compacting
original ground supporting embankment to facilitate placement
of first layer of embankment, scarified to a depth of 160 mm,
mixed with water at OMC and then compacted by rolling so as to
achieve minimum dry density as given in Table 300-2 for
embankment construction.complete. with all lead and lifts and
as per the directions of Engineer incharge of the work.

10

18930.0000

129.85

Rs. Hundred and Twenty Six and
Fourteen Paise Only

]
4

2458007.50

& TITY A L
§ [ S AU AL e P e T TN
~ Ui N e I A

- R ST

Executive Engineer
Minor Irigatiorand Ground Waters Divisic/.

A~~DNancalara
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&/ [Painting on Steel Surfaces - Providing and applying two coats of
/' [ready mix paint of approved brand on steel surface after
thorough cleaning of surface to give an even shade.complete.
with all lead and lifts and as per the directions of Engineer

11lincharge of the work.

-

Sgqm

24913.4600

Metal Beam Crash Barrier - Providing and erecting a "W" metal
sheet metal beam rail, 70 cm above road/ground level, fixed on

centre to centre, 1.8 m high, 1.1 m below ground/road level, all
steel parts and fitments to be galvanised by hot dip process, all

"W" : Metal Beam Crash Barrier complete. with all lead and lifts
and as per the directions of Engineer incharge of the work.

12

beam crash barrier system comprising of 3 mm thick corrugated
ISMC series channel vertical post, 150 x 75 x S mm spaced 2 m
fittings to conform to 1S:1367 and 1S:1364, metal beam rail to be

fixed on the vertical post with a Spacer of channel section 150 x
75 x5 mm, 330 mm long complete as per clause 811. Type - A,

300.0000

118.72

Rs. Hundred and Twenty Six and
Fourteen Paise Only

29057662.19

W

4501.37

Rs. Hundred and Twenty Six and
Fourteen Paise Only

1350410.88

Providing and laying in-situ vibrateq M-15 (28 days cube

concrete using 40 mm down approved, clean, hard, graded
aggregates for plain concrete works including cost of al|
materials, machinery, labour, formwork, centering, scaffolding,
cleaning, providing mortar layer for lift joints, batching, mixing,
placing in position, levelling, vibrating, finishing, curing with all
other ancillary operations complete.complete. with all lead and
- lifts and as per the directions of Engineer incharge of the work.

compressive strength not less than 15 N/ sq mm) grade cement

Cum

46.4300

7502.69

Rs. Hundred and Twenty Six and
Fourteen Paise Only

Cutting and removing jauliflora bushes upto 1.50 m girth

348350.12

off the materjals as directed with all other ancillary operations

complete. with all [ead and lifts and as per the directions of
14|Engineer incharge of the work.

excluding removal of stumps and including burning or disposing

Each

630.0000

31.53

Rs. Hundred ang Twenty Six and
Fourteen Pajse Only

19866.62

Cutting and burning or disposing off Apu / Jondu from marshy
areas as directed with al| other ancillary operations complete,

with all lead and fift and as per the directions of Engineer
.P& incharge of the work.

Sqm

535083.0000

11.62

Rs. Hundred ang Twenty Six and

Fourteen Pajse Only

6220027.39
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Providing and laying insitu vibrated M-20 (28 days cube
compressive strength not less than 20 N / sq mm) grade cement
concrete using 20mm down size approved, clean, hard, graded
aggregates as per relevant IS Codes machine mixed with super
plasticisers, laid in layers, well compacted using needle
vibrators, including cost of all materials of quality, confirming to
the requirements of relevant IS codes, labour, Usage charges of
machinery, curing, centering, formwork and scafolding and all
other appurtenances required to complete the work as per
technical specifications for check dam Ipickups firrigation
tanksAvaste weir/ sluice, sluice canal and other allied works like
abutments/wing walls/returns/cutoff walls works & all necessary
works as directed and complete as per specification.complete.
with all lead and lifts and as per the directions of Engineer
incharge of the work.

Rs. Hundred and Twenty Sixand | o,znnn, oo
Cum | 960.7600 8600.83 Fourteen Paise Only

16

Providing rubble stone / boulder filling between or behind
abutment below apron including cost of all materials, labour,
hand packing, finishing top surface & all necessary works as Rs. Hundred and Twenty Six and 4346.72
directed and complete as per specification. complete. with all Cum L 158043 Fourteen Paise Only 31 .
lead and lifts and as per the directions of Engineer incharge of
17 [the work.

28

De-silting in Tank bed/Feeder Channel/Canal in dry condition by
excavating the deposited bed material and disposing off the

same by stacking/ formation of Embankment or as directed Rs. Hundred and T .
includi i Cum | 19941.8400 | 116.24 : and Twenty Six and
including cost of all machinery, labour & all necessary works as Fourteen Paise Only 2318122.44

directed and complete as per specification.complete. with all
lead and lifts and as per the directions of Engineer incharge of
18|the work.

Preparing slope of existing bund ( without pitching ) for abutting
fresh embankment to strengthen the existing bund by removing
grass and other vegitation including disposing off the material &

Rs. Hundred and Twenty Six and

all necessary works as directed and complete as per Sgm 6150.0000 3.71 | 22816.01
specification.complete. with all lead and lifts and as per the Fourteen Paise Only
. directions of Engineer incharge of the work.
1
Executive Engineer

Minor Iigation and Ground Waters Division
~Randalnra % k



Providing new embankment abutting to existing bund to strength

20

»:mmx._m»._:wdc:acm._:mmo..:qo:., approved borrow area in layers
of 200 to 250 mm and compacting each layer to density control
of not less than 95 percent by vibrating plate compactor or
pnuematic tamper including cost of all materials, machinery,
labour, picking previous layer, spreading soil in layer, breaking

clods, im”masw & all necessary works as directed and complete
as per specification.complete. with all lead and lifts and as per
the directions of Engineer incharge of the work.

8981.8900 561.43

Rs. Hundred and Twenty Six and

Fourteen Paise Only

5042743.46

Total in Words: Rs. Five Crores Ninety Nine Lakhs Sixty Nine Thousand Six Hundred and Fourty Nine Only

Total Amount| 59969649 |

Cohtractor:

Z (s _

Executive m:mmsmm_‘.m
@_lmsa GWD Division, Bangalore

£
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BEFORE NATIONAL
GREEN TRIBUNAL

SOUTHERN ZONE,
CHENNALI.

0.A.140 of 2023

Sri H.J.Prasanna Kumar
...Applicant

-Vs-

Department of Urban
Development

...Respondents

STATUS REPORT FILED ON BEHALF

OF THE 4™ RESPONDENT

M.R.GOKUL KRISHNAN

Karnataka State Pollution Control
Board

COUNSEL FOR 4t RESPONDENT
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